
CENTRAL ADMINISTRATIVE TRIBUNAL 
BANGALORE BENCH 

COmmerCial Complex (BOA) 

• 
Indiraneger 
Bangalore 	560 038 

Dated t 	27 DEC1988 

APPLICATION NOS, 	1538, 1562. 1691 to 1751/88(F) 

pplicants Respondent 

Shri. C.M. Hoogar & 62 Ore 	 V/a The Deputy Director, CGHS, Bangalore 

To 	 S 

7. Smt Akkayamma 
1, 	Shri C.M. Hoogar Female Attendant 

Pharmacist Central Govt. Health Scheme 
Central Govt. Health Scheme Dispensary No. 6, 3ayanagar 
Dispensary No, 9, Gangenahalli Bangalore - 560 011 
Bangalore - 560 032 

8. Shri D. Raghuramaiah 
2, 	ShrI. V. Pichandi Safaiwala 

Lower Division Clerk Central Govt. Health Scheme Main 
Central Govt, Health Scheme ori'ice 
Dispensary No, 9, Gangenahalli Office of the Deputy Director 
Bangs lore - 560 032 Jayanagar turd Block 

Bangalore - 560 011 
3. 	Shri K.S. Prasad 

Pharmacist Grade - I 
Scheme/ 

9, Shri H. Muniswamy 
Central Govt, Health Safajwala 
Stores Section •• Central Govt, Health Scheme 
Office of the Deputy Director Office of the Deputy Director 
.3ayanagar.IIIrd Block layanagar III Block 
Bangalore - 560 011 Bangalore - 560 011 

4, 	xui S.R. Padma 	.  Shri K.A. Raghunath  
Female Attendant . Pharmacist 
Central Govt. Health Scheme Central Govt. Health Scheme $tores 
Dispensary No. 3 Office of the Deputy Director 

 Basavanagudi. . Jeyanagar III Block 
Bangalore - 560 004 Bangalore - 560 011 

5. 	Shri Jaisimha 	 .  Shri M.S.K. Math 
Packer 	 . . 	. Pharmacist Grade - I 
Central Govt. Health Scheme Stores Central Govt. Health Scheme Stores 
Office of the Deputy Director Office of the Deputy Director 
3ayenagar Ilird Block . 3ayanagar III Block 
Bangalore - 560 011. 	. 8açgalore - 560 011 	• 

6. 	Shri Mahendra Kumar 12. Smt G.V. 3ayaiakshmi 
Lower Division Clerk 	 . • Central Govt. Health Scheme -. 
Central Govt. Health Scheme Dispensary No. 6, )ayanagar 
Dispensary No. 3, Basavenagudi Bangalóre— 560 011 
Bangalore - 560 004 	• 	• 
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22,, Smt LSdha 

Pharmaci t 
~ovt - Hsalth Central Scheme 

Dispen8ay No. 3 
BasavanagUdi 
Bangalo!e 560 004 

23. Shri. B.G. Seetharama Sastry 
Pharmacist 
Central Govt. Health Scheme 
Dispens4ry No. 3 
8aaavangudi 
Bangaloe 560 04... 

24.. Shri G.l. Suresh. 
Pharmacist 
Central Govt. Health Scheme 
Dispensiry No. 3 
Sasavan gudi 
Bangalo e - 560 004 

 Shri P.P. Shirthady 
Pharmacist  .- 	.. 

Central Govt, Health Schema 
Dispenasry No, 5 
Rajaji9agar 
Bangalore - 560 010 

 Shri G.D. Naidu 
Pharmacist 
Centra] Govt. Health Scheme 
Dispenary No. 6 

Bangalre - 560 011 

Shri 8l1. Radhaktjshna 
Pharmaéiat 
Central Govt. Health.Scheme 
Dispenary No. 5 
Raja3iagar 
Aarioalre - 560 010 

28, Smt D.Chandra Kantham 
Staff 9urse 
Centrd Govt, Health Scheme 
Dispenary No-6 
3ayanaar . . 
Banga1re - 560 011 

29. Shri K. Srikantha 
Pharmacist 	. 

Centrl Govt. Health Scheme 
Dispersary No. 2 
Nallewaram 
Bangal are - 560 003. 
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Shri • Plant 
Pharmc&8t Grade .- I 
Cent!' 1 GOvt. Health Scheme 
Diape sary No. 6, 3ayanagar 
Bariga ore 560 011 

Shri • Pluralikriehnar$ 
Pharm cistGrade - I 
Ceritr1 Govt. Health Scheme 
DispeSaDY No. 69 3ayanagar 
Banga].ore - 560 011 

Smt ,Säraswathy 
Fema$ Attendant 
Central Govt. Health Scheme 
Dispensary No. 69 3ayanagar 
Sang lore - 560 011 

Smt • Punitha 
Lowei Division Clerk 
Central Govt. Health Scheme main Office 
Oice. of the Deputy Director 
ayar8gar III Block 

Bangelore - 560 011 

Shri Prakash. Shetty 
Lower Division Clerk 
Central Govt. Health Scheme 
DiaprIsary No. 6, 3ayanagar 
Bang lore - 560 011 

IS, Smt • Planorama 
Stat Nurse 
Central Govt. #salth Scheme 
Dispnsary. No. 6, 3ayanagar 
Bangalore., 560 011 

19. Sjrli V. Armugarn 
Chok.idar 
Cenral Govt. Health Schema 
Oi8çansary No. 4, Ulsoor 
Banalore 560 008 

20. Shri Siddaramaiah 
Peor 
Ceniral Govt. Health Scheme 
0isensary No. 3, Basavanagudi 
Bana1ore - 560 004 

21.. Smt B.N. Vedavathi 
Ayuxfvedic Pharmacist. 
Central.Govt, Health Scheme 
Dis4enaary No. 3, 
Bas4vanegudi 
Benâalore - 560 004 



30. Shri. N. Kondaieh 
Safaiwala 
Central Govt. Health Scheme 
Dispensary No. 9 
Gangenaha].li 
Bangalore — 560 032 

M. Shri M.R. Srjnivasa 
Pharmacist 
Central Govt. Health Scheme 
0ispneary No. 7 
Sadeshivanagar 
Bangalore — 560 003 

Shri M.S. Kumaraswamy 
Central Govt. Health Scheme 
Dispensary No. 2 
Plalleewaram 
Bangalore — 560 003 

Shri K. Vijeyachandra 
Upper Divsion Clerk 
Office of the Deputy Director 
Central Govt. Health Scheme 
ayanagar 111 Block 

'Bangalore — 560 011 

34.' Shri S. 'Venkatasulu 
Pharmacist 
Central Govt. Health Scheme 
Dispensary No. 2 
Iialleswaram 
Bangalore — 560003 

Shri Ohananjaya 
Pharmacist 
Central Govt. Health Scheme 
Dispensary No. 2 
Pafleswaram 

- Bangalore — 560 003 

Shri M. Shivanna 
Dresser 
Central Govt, Health Scheme 
Dispensary No. 9 
Gangenahalli 
Bangalore — 560 032 

Smt T.S. Veni 
Staff Nurse 
Central Govt. Health Scheme 
Dispensary No. 7 
Sedashivanagar 
Bangalore — 560 003 

Shri U.S. Ramarnurthy 
Paon' 
Central Govt. Health Scheme 
Dispensary No. 7 
Sadashivanagar 
Bangalore — 560 003 

Shri N.C.S. Rajeevalochana 
Lower Division Clerk 
Central Govt. Health Scheme 
Office of the Deputy Director 
3eyanagar III Block 
Bangalore — 560 011 

Shri D.A. Thyagaraju 
Pharmacist 	 .- 
Central Govt. Health Schema 
Dispensary No. 9 
Cangenahalli 
Bangalore — 560 032 ..... 

41 • Shri C. Varadhan 
Pharmacist 
Central Govt. Health Scheme 
Dispensary No. 9. 
Gangenahalli- 
Bangalore — 560 032 

42, Shri B.V. Gombi 
Pharmacist 
Central Govt. Health Scheme 
Dispensary No. g 	-. 
Gangenahalli 	- 
Bangalore —'560 032 

Smt P. Planimegali 
Dresser 
Central Govt. Health Scheme 
Diapen8ary No. 6 
ayanagar 
Bangalore — 560 DII 

Shri N. Shankarappa 
Central Govt, Health Scheme 
Dispensary No. 6 	- 
ayanagar 
Bangalore — 560 011 

Smt K. Satyadevi 
Staff Nurse 
Central Govt. Health Scheme 
Poly Clinic 
Infantry Road 
Bangalore 560 001 

Shri. Srinivasa Gotagunaki 
C/o Shri H. Besava Raju - 
Advocate 
P1S.K.S. Building 
Opp $ Varadachar .Kalakshetra 
Sirur Park Road, 'Seshadripuram 
Bangalore — 560 020 
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ShiR. Venugopal 
Phrmacist 
Ceitral Govt. Health Scheme 
Dipen8ery No. 4 
Ulisoor 
Bangalore - 560 008 

Shri Nakasimhaiah 
G oup 'D' 
CentralGovt. Health Scheme 
0 spensary No. 2 
Nlleswaram 
Bangalore - 560 003 

49, Shri S. Krishriamurthy 
01fice Superintsndent 
Central Govt.. Health Scheme 
Dff?iceof the Deputy Director 

yanagar III Block 
Bngalore - 560 011 

SPri K.N. Jayachandra 
Lower Division Clerk 
Offica of the Deputy Director 
Central Govt, Health Scheme 
3yanagar II! Block 
Bngalore - 560 011 

Shri B.N. Nenjundaswemy 
Lwer Division Clerk 
0fice of the Deputy Director 
CCntral Govt, Health Scheme 

yanagar III Block 
Bengalore - 560 011 

52, Siri Srikriehne S. 
PIarmacist 
Cntral Govt, Health Scheme 
Dispensary No, 8 
Irdiranagar 
Béngalore - 560 038 

3, Si,t Natchithiram 
Staff Nurse 
Cntral Govt. Health Scheme 
Dispensary No. 9 
Gngenahalli 

ngalare - 560 032 

54. Shri H. Veeraiah 
Goup '0' 
C ntral GOvt. Health Scheme 
O spensary No. 9 
C ngenahal].i 
B ngalore - 560 032 

53-. Smt N. Kanelamma 
Female Attandant 
Central Gcvt. Health Scheme 
Dia.pensarNo. 9 
Cangenahalli 

• Bangalore - 560 032 

 Set P. Sa aewathi 
Dresser . 
Central C ut. Health Scheme 

• Dispensar No. 7 
Sadashivaf iagar 
Bangalore - 560003 

 Shri Mure ash 
Pe on 
Central Gavt, Health Scheme 

• Dispensari No. 9 
Gangenah&tli 
Bangalore 560 032 

 Smt H.A. Sushaela 
Lower Divsion Clerk. 
Cedtra]. Govt. Health SCbe.me 
.Diapensar No. 7 
Sadashiva agar, 
Bangalore - 560 003 

 Shri john Pathew 
Pharmacie 
Central G vt. Health Scheme 
Dispensar No. 7 
Sadashivaragar 
Bangalore - 560003 

 Shri C. Kashava . 	. 
Phar,nacie 
Central Gcvt, Health Scheme 
Dispenser No. I 
Infantry Road 
Bangalore - 560 001 

1. Shri G.V. Reddy 
Pharmacist 
Central Gdvt, Health Scheme 
Di8pensar)No. I 
Infantry Road 
Bangalore - 560 001 

62. Shri D. Uhadevi 
. Lower Division Clerk 

Central Gdut, Health Scheme 
Dispensar No. 7 
Sadashivaragar 
Bangalore 560 003 
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ShriV, Ramakriehnaiah 
Saftiwele 
Central Govt. Health Scheme 
Dispensary No. 5 
80 Feet Road, Rajajinagat 
Bangalore.-  560 010 

Shri H. Basava Raju 
Advocate 
M.S.K.S. Building 
Sirur Park Road 
Seshadripuram 
Bangaloe — 550 020  

. The'Deputy Director 
Central Govt, Health Scheme 
No. 21/2/2A 9  9th Main, 
3rd Block (West) 
ay8nagar 
Bangalore — 560 011 

66. Shri M. Vasudeva Rao 
'Central Govt. Stng Counsel 
High Court Building 
Bangalore — 560 001 

Subjects SENDING COPIES OF ORDER PASSED BY THE BENCH 

Enclosed herewith please find a copy of the ORDER passed by this Tribunal 

in the above said applications on 30-11-88. 	 S  

Enc]. : As above 



BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL 
BANGALORE BE H: BANGALORE 

DATED THIS THE 30TH DAY OF NOVEMBER, 1988 

PRESENT: HON'BLE SHRI JUSTICE K.S. PUTTASWAMY... VICE.CHAIRWAN 

HON'BLE SHRI L.H.A. REGO 	 ... MEMBER (A) 

APPLICATION: NOS. 1538/1.562/1691 TO 
).751/88 

Sri C.M. Hoogar, 
• Pharmacist, 

Central Govt. Health Scheme 
• Dispensary No.99  Ganaganahalli, 

Applicant in Bangalore..560 032. 
A.No 	1538/88  

• V. Pichandi, 
s/o Shri. Velayudhan, 
Aged 36 years, 
Occupation: Lower Division Clerk, 

Disp. No.9, 
Central Government Health Scheme, 
Ganganhalli, Bangalore— 560 032. 	S  Applicant in 

A.No.1562/88j1 

30 	Shri K.S. Prasad, 
s/a Late. K.S.:Jois, Age 37 years.,. 
Pharmacist, Gr.I, 
C,G.H.S., Stores Section, 
Office of the Deputy Director, 
Ilird Block, Barigalore360 011. .• 

.Kurn.B.R. Padina D/o .4. 
Shri B.V. Rangarao, 26 years, 

• Female Attendant, Dispensary, 
C..G.H.S.No.3, 
Basavangudi, Bangalore-4. 

5. 	Shri Jaisimha, 
S/C Late C.H. Narasimha Jethappa, 
age 36 years, Packer., C.G.H.S. 
Stores Office of the Deputy 
Dtrector, Jayanagar, Bangalorc—óO 011.. 

.A. Shri Mahendra Kumar 	 . 
J 

	
S/o Late A. Eswara Rao, 

) 

)j,  Age 31 years, L.D.C. 
C.G.H.S. Dispensary No.3, 

' 	 G>' Basavangudi, Bangalore-4. 	. 

7. •Smt. Akkayarnma B.M. 
w/o Shri M. Ramappa, 
aged 40 years, Female Attendant, 

A 	 . C.G.H.S.No.6, Jayanagar, 
Bangalore-.560 011. 
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8 Shri D. Raghurama.iah, 
S/o Late Komaiah, age 30 years, 
Safaiwalá, C.G.HS. Main Office, 
0/0 the Deputy Director, .Jayanagar, 
Bangaloreu.560 011. 

9. ShrI. H. Muniswamy, 
S/o Late Hunumaiah, Age 37 years, 
Safaiwala, 0/0 of the Deputy 
Director, III Block, Jayanagar, 
Bangalore ..11. 

10 Shri K.A. Raghuaath Sf0 
Shri K.Apparamaya Sastry, 
Aged 40 years, Pharmacist 
C.G.H.S Stores, 0/0 the 
Deputy Director,IIIrd Block, 
Bangalore ..11. 

Shri M.S. K. Math, S/c Sri, 
Shiva Basavaradhya Age 35 years, 
Pharmacist Gr.I, C.G.H,S Stores, 

'0/c the Deputy Director, Ilird 
Block, Bangalore —11. 

Smt. G.V. Jayalakshmi, W/o Shri 
T.V. Ramappa, Age 27 years, 
C.G.H.S Disp, No.6, Jayanagar, 
Bangalore —11. 

Shri J. Mani, S/o Late 
Jaganathan, Age 26 years, 
Pharmacist Gr.I, C.G.H.S. 
Dispensary No.6, Jayangar, 
Bangalore —11. 

Shri T. Muralikrlshnan, 
S/o SriT.V. Venkariah, age 32 years, 
Pharmacist Gr.I, C.G.H.S. Disp.NoJ6, 

Jayanagar, Bangalore-11. 

• Smt. Sraswathy, W/o Shri T. Surinra.-. 
yana, Age 40 years, Female Attendart, 
C IG I H IS Dispensary No.6, Jayangar, 
Bangalore - 560 011. 

16 Smt. V. Punitha, 
W/o Shri C. Vilvamani, age 31. years, 
L.D.C., C.G.H.S Main Office, 0/c t1e 
Deputy Director, Ilird Block, 
Jayanagar, Bangalore —11. 

Shri Prakash Shetty, 
S/o Sri Semaiah Shetty, 
Age 32 years, L.D.CO C.G.H.S. 
Dispensary No.6 Jayanagar, 
Bangalore -.11. 

Smt. P. Manorama W/o Shri 
H, Prabhakara 'Rao, Age 42 
years, Staff.Nurse, C.G.H.S. 
Dispensary No.6, Jayanagar, 
Bangalore 560 011. 

1 
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• 19. Shri V. Armugan,S/o Late 	 1' 

V. Venkata S amy, aged 35 years, 
Chokidr,.C.G.H.S.Disp. N9.49 	. 	 H 
Ulsoor, Bai1ore ..560 008. 

. 

	

	.20. Shri Siddaramaiah, S/c Shri 
Puttamade Gowada,' aged 33 years, 
Peon, C.G.H.S. Disp. No.3. 

. 	 Basavangudi, Bangalore .4. 

21'. Smt. B.N. Vedavathi, W/o, 
Shri S.R. Rudrappa Age Major, 
Ayurvedia Pharmacist, 
C.G.H.S Disp. No. 3, 
Basavangudi, Bangalore -4. 	 j 

22. Smt. L. Sudbha, W/o Shri 
K.R. Renukhaiah, Aged 34 
Pharmacist, C.G.H.S. Disp.No.3 
Basavangudi, Bangalore _4•  

23. Shri B.G. Seethararna Sastry, 
S/o B. Ganesha Sastry Aged 37 
Pharmacist C.G.H.S. Disp.No.3, 
Basavangudi, Banga1or.4. 

24.- Shri G.C. Suresh S/o Dr G.R. 
Chandrasekhar Age 33 
Pharmacist C.G.H..S. Disp No.3 
Basavangudi Bangalore 560 004. 

25. Shri.P.P. Shirthadiy S/o Late 
s. Vasudevdpai, Aged 43 

. 	Pharmacist C.G.H.S. Disp. No.59  
Rajajinagar, Bangalore-10. 

Shri G.D. l4oidu, S/o Shri 
V. Venkatswamy Naid 
aged 31 years, Pharmacist, C.G.H.S 
Disp. No.6, Jayanagar. Bangalore-I1- 

Shri B.M. Radhakrishnma Sb 
B.W. Munlyappa Aged 27 years,. 
Pharmacist, C.G.H.S Disp.No.50  
Rajajinagar, Bangalore 10. 

Smt. D. Chandra Kantham W/o 
Shri M. Ramaswamy Aged 33 
Staff Nurse, C.G.H.S Disp.No.6, 

	

Jayanagar, Bangalore -11. 	 • 

i 	. Shri K. Srikantha, S/o Shri 	 • 
- . 

	

	 Kirshnamurthy, Aged Major, 	 . 	. . 
Pharmacist, C.G.H.S Disp.No.2, . 
Ma11eswaram,Ba19ab01,3. 

30'4 Shri N. Kondaiah, S/o Shri, Adrnaiah, 
Age major, Safaiwala, C.G.H.S Dispensary 
No. 9, Ganganahalli, Bangalore 32 

.. 	31.Shri M.R. Srinivasa, S/o Rangappa, Major, . 
Pharmacist C.G.H.S, Disp. No.7, 
Sadashivanagar, Bangalore - 3. 



32•. Shri M.S Kuuiaraswaifly, S/o Late 
M.K.S. Seetharrflaiah, Major, 
C.G.H.S Disp.No.2, Malleswarafl, 
Bangalore —3 
Shri K. Vijayachandra, S/o Late 
K. Ramarao, Major, U.IDC., 0/0 
Deputy Director, C.G.H,S.III Block1  
Jayanagar, Bangalore 560 011. 

Shri S. Venkatesulu, S/o Late 
Nagaiah Major, Pharmacist, C.G.H.S 
Disp. No.2. Malleswaram, B'lore.-.3. 

Shri Dhananjaya, S/o Chandre Reddy1  
Major, Pharmacist, C.G.H.S. Disp. 
No. 2, Malleswaram, Bangaiore-3, 

Shri M. Shivanna, S/o Shri G. Mall 
aiah, Major, Dresser, C.6.H.S, 
Disp.No. 99  Ganganahalli, Bangalor —32. 

Sint. T.S. Vani, W/o Shri Chandr8sehar 
Major Staff Nurse, C.G.H.S Disp. N.7, 
Sadashivanagar, Bangalore 3. 

38, Shri V.S. Ramamurthy, S/o sainpanginaidu, 
Major, Peon, C.G.H.S Disp. No.?, Sadashiva, 
nagar, Bangalore 560 003. 

39. Shri N.C.S. Rajeevalochana, Sb N.C. 
Ranganath, Major, L.D.C. C.G.H.S. 
0/0 the Deputy Director, Jayanagr, 
'Bangalore —11. 

40 	Shri D.A. Thyagaraju, S/o Shri D,C.A. 
Shetty, Major, Pharmacist, C.G.HIJS 
Disp. No.90  Ganganahalli, Bangaióre-32. 

Shri G. Varadhan, S/o Late Jaganath 
Naieker Age 34 1 Pharmacist, C.GH.S 
Disp.No.9, Bangalore —32. 

5/0 
Shri B.V. Gombi,/Shri Vittal R.N ik 
Major, Pharmacist, C.G.H.S Disp. No. 
9, Bangalore .32. 

Smt. P. Maniega1ai, 
W/o Shri P. Chandrasekhar, 
Age 38 years, Dresser, C.G.H.S. 
Disp. No.60  Jayanagar, Bangalore 110 

Shri N. Sharikarappa, 
S/c L. Narayanappa, Aged 28 year 
C.G.H.S. Jayanagar, Bangalore-11. 

Srnt. K. Satyadevi, W/o Shivadas, 
Staff Nurse, Major, C.G.H.S. p01::: 
Clinic, Infantry Road., Bangalor —1.. 

Shri Srinivasa Gotagunaki, Sb 
guraki, Major, Pharmacist, C.G. 
Disp. No. 	Bangalore 

I 47. 	R. Venugopal, S/o Late Rarnaswa 
Mudaliar, Pharmacist, C.G.H.S. 
No.4,Ulsoor, Bangalore-8. 

kshrnama 
S 

sp. 
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48 Narasiahaiah, - 
S/o Shri 	.- Braiah, 	- 

- Major, Group 'D'S 
C.G.H.S. Disp.No.2, 
Malleswaram, Bangalore-560 003. 

Shri S. Krishnamurthy, 
5/0 Late S Venkateshaba Age 52, 
Major, Office Supdt., 
Office of the Deputy Director, 
Bangalore - 11. 	 - 

.Shri K.N. Jayachandra, 	- 
5/0 Shri K. Nagappa, Age 37 
Major, L.D.C., 0/0 Deputy 
Director, C.G.H.S., Bangalore-11. 

Shri B.N. Nanjundaswamy, 
S/a Late B.Mahadeva Sastry, 
Age 37 years, L.D.C., 0/c 
Deputy Director, C.G.H.S. Jayanagar, 

- 	Bangalore, 11. .. 	 - 

Shri S. Srikrishna, 	- 
- 	S/a Shri M- Subramaian, Age 27, 

C.G.H.S. Dispensary No.8: 	- 
Pharmacist, Indiranagar, 
Bangalore' -78. - 

Smt. Natchithiram, Major, 	 - 
Wife of Late Richard Rajkumar, 
Staff Nurse, C.'G.H.S, 
Dispensary No.9, Ganganahalli, 
Bangalore-560 032. 

Shri H. Veeraiah, Sb, 
Shri Homebgowada, Major, Group'D', -. 
Official, C.G.H.-S. Dispensary 6.99 

	

- Ganganahalli,BangalOre .-32. 	- 

Smt. M.Kamalarnma, W/o 	 - 
- 	Shri Swamy Gowada, Major, Female Attendant, 

C.G.H.S. Disp. No.9, Ganganahal.li, 
Bangalore- 32, 

Smt. P. Saraswathi, W/o Shri Francis,. Major, -. 
Dresser, C.G.H.S Disp No.7 Disp.No.7,, 
Sadashivanagar, Bangalore-3. 

Shri Muragesh, S/c Narayanawarny, :- 
.. 	Age 27 years, Peon, C.G.H.S Disp.N6.9, 

. 	Ganganhalli, Bangalore-32. 	- 

, '•¼ 	gVá 

----'o / 
' 	4FVGV 

59. Shri John Mathew, S/o-  Shri S.J.Mathew, 
Major,-  Pharmacist, C.G.H.S Disp,Wo.7, 

- Sadashivanagar, 
- Bangalore- 3..  

Smt. H.A. Susheela, D/o Shri H.A. 	•. - - 
Achappa, Major, L.D.C. C.G.H.S., 
Disp. No.7, Sadashivanagar, 
Bangalore ....560.;003. 
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Shri C. Keshava, garmacist,
Shri Rao, Major,  
C.G.H.SO  Dispensary No.1, 
Infantry Roa'd, Bangalore..1, 

Shri C.'!, Reddy, 
S/o Shri Changa Reddy, 
Pharmacist, C.G.H.S,, 
Dispensary No.1, Infantry Road, 
Bangalore .1. 

Shri D. Ushadevi, D/o S.Velukutty, 
Major, I.C.C. Central Govt. Health 
Scheme, Dispensary No.7, 
Sadashivanagar, Bangalore_.30  

Shri V. Ramakrjshnajah, 
Major, Safaiwala, Central Govt. 
Health Scheme, Disp.No.5, 80 
Feet Road, Rajajinagar, 
Banga1ore...560 01 

( Applicants 3 to 63 are applicants in 
1691 to 1751) 

(Sri H. Wasavaraju.....Advocate) 

Vs. 

1. The Deputy Director, 
Central Govt. Health Scheme, 
No,21/2/2A, 9th Main, 3rd Block (We t), 
Jayanaaar, Bangalore....560 011. 

(Shri M. Vasudeva Rao.....Advocatë) 

Applicants 

Respondent 

This application having c 

hearing before this Tribunal to—day, Ho 

Justice K.S. Puttaswamy, Vice_Chairman, 

lowing : 

c. 

t 
9 

me up for 

'ble Shri 

made the 

As the questions that arisp for determination 

In these applications made under Section 19 of the 

H 
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Administrative Tribunals Act, 1985 ('the Act') 

are common, we propose to dispose of them by a 

common order. 

2. 	All the 63 applicants before us are 
working either as Group-C or GroupD employees in 
one or the other dispensary or office unit of the 

Central Government Health Scheme ('CGF') -a 

Department of the Government of India sitiated 

in Bangalore City, 

3. 	For the months of May and June, 1988 

there were no deductions in the salaries paid or 

payable to the applicants. But, in their respectIve 

salaries paid for the month of July, 1988, there 

were deductions for period varying from 1 to 6 days 

relating to the month of May, 1988. On those' 

deductions one Shri. G.M. Hoogar, applicant in 

Application No.1538 of 1988, who happens to be the 

General Secretary of the All India CQntral Government 

Health Scheme Employees Association, Bangalore 

('Association'.) represented to the Deputy Director, 

Central Government Health Scheme, Bangalore ('Dirctor') 

respondent urging for refund of the amounts 

XtoiSTRAP 

	

	 deducted from the respective salaries of the 

-\ applicants and others paid in July 1988. Very 
cc  V 	 * 

rightly treating the same, as individual represerta-

tions made by the applicant and others, the Director 

has made an identical order on 18.8.1988 against 

each of the applicants and others. In these 

- 	 separate but identical applications the applicants 

have challenged the orders made against them on 



more than one groUnd and have sought fora 

direction to the respondent to ref u. the 

respective amounts recovered from th 

In a common reply, the 

respondent has justified the orders inade 

against the applicants and the recov ries made 

from each of them. 

Shri H. Basavaraju, leaned 

counsel for the applicants, contends that the.. 

deductions made and the consequent orders made 

on 18.8.1988 by the Director treatinj the 

periods referred to in the respective orders 

as dies non, without affording them an opportunity 

of hearing, was violative of one of the basic 

components of the principles of natua1 justice 

viz., audi alteram pertem and was illegal and 

therefore, we should direct refund t the 

respective applicants fortl- iith. In support of 

his contention Shri Basavaraju strongly relies 

on the ruling of the Supreme Court in STATE OF 

aUSSA V. Dr. (Miss.) BL'A PANI DEl ftI.NI) OTHERS 

(AIR' 1967 SC 1269), a Division Bench ruling of 

the Chandigarh Bench of this Tribuna. in RAWJI 

DASS V. UIOW OF INDIA AND OTHERS (A1R 198.6(2) 

ISTRArand circular instructions isuedby;  

- 	Gvernment reiterating the very principlásenuncjated 

A 	) ¶4 the Courts on the point. 	
. -. 

qV 

Shri M. Vasudeva Rao, 1 arned 

Additina1 Central Government Standir1g Counsel 

appearing for the respondent, ref utirg the 

contention of Shri Basvaraju sought to support the 



recoveries and the orders made by the Director. 

7. 	In the salaries payable and paid to the 

applicants for the months of May and June, 1988, 

there were no deductions and therefore, they had 

no grievance with the same. But, in the salaries 

paid to them for the month of July, 1988 there were 

deductions relating to the month of May, 1988 for 

which reasons are stated by the Director in her 

orders made on 18-8-1988 against the applicants. 

One such order made against the applicant in Appli 

cation No. 1538 of 1988, adopted in all other cases, 

with details concering each of them, reads thus: 

No 81,12012/1/88/BNG/CGHS/5807 

Office of the Deputy Director 

Central Government Health Scheme, 
21/2/2A9  9th Main, 3rd Block West, 

Jayanagar, Bangaiore-560 011, 

Dated 18th August, 1988. 

- 	 A reference is invited to Circular instruc- 
tions issued by this office vide our letter No.8-12011/ 
4/85/BNG/CGHS/2554 dated 19th April, 198 which was 
circulated amongst the staff members indicating that 
absence even for part of a day would be liable to 
forfeit their pay for the days of absence from duty 
besides rendering themselves liable for disciplinary 
action. 	Inspite of the Circular instructions it is 
seen that the officials have participated in the pen 
own strike on 16th, 17th, 19th, 23rd, 24th and 25th 
ay, 1988 and thereby absented themselves from duty 
ilifully for part of a day on several days. 	According 

Government of India Instruction 3 below Rule 11 of 
.. C.C.S. C.C.ARules and Rule 17(1) of FRs periods of 

o absence on 16th, 17th, 19th, 23rd, 24th, 25th May, 
been treated as 	 and the salary 1988 have 	 unauthorised 

for that day has been cut. 	The period of unauthorised 
absence treated as dies non would not count - as service 
for purpose of Pension and Leavà etc. and does not 
constitute break in service. 

. 	 Sd/_ Dr, Sheela I.Sachdev, 
Deputy Director, 

C.GI.H.S., 	Bangalore. 
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The fact that before effecting recoveris for the 

periods referred to in the impugned orders or before 

making the impugned orders on 188-1988, the Director 

ad not issued show cause notices to the applicants 

and had not also afforded them an oppotunity of 

oral hearing is not rightly disputed 

and is apparent from the proceedings 

8. 	It is obvious that whenever 

are effected from the salary payable t' 

servant for whatever reason that be, S 

will undoubtedly result in civil conse 

him. If so, the same cannot be done w 

to the principles of natural justice, 

issuing a show cause notice affording 

the respondent 

emselves. 

eductons 

a civil 

ch deductions 

uenCeS to 

thout conforming 

f atleast 

n bpportuflitY 

1. 

to the concerned civil servant to state his case, 

before deciding the matter, which is well settled 

in law and is concluded by the ruling f the Supreme 

Court in Bina Pani Dei's case reiteratd by the 

Chandigarh Bench in Ramji Dass case on similar facts. 

What is stated by the Government of In ia in its 

O.M.No.33011/2.(S)84—EStt (B) dated 2-5-1985 extrac.ted 

at page 66 of Swamy's compilation of F ndamentál 

Rules and Supplementary Rules, corrected upto 1-7-879 

Part I — General Rules (Except T.A. Rules) is also 

in conformity with the same. On the apØ.ication ófrj 

\hese principles to the factsituatiors in the case, 

cannot uphold the recoveries effeced from the 

salaries of the applicants and the corsequent orders 

made against them on 188-1988. On this very 

conclusion, we cannot uphold the contntion of 
[1 
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Sri Vasudeva Rao that a remand will only be an 

exercise in futility,' which also does not accord 

with facts. On this conclusion, we cannot our—

selves examine the merits which in any everthas 

to be done in the first instance, by the Director 

by conforming to the principles of natural justice. 

But, before that is done, we do not consider it 

proper to direct the refunds as strongly urged by 

Sri Basavaraju. 

9. 	Sri Basavarajudoes not dispute that 

recoveries had already been made from the salaries 

of the applicants for the month of July, 1988. 

If that is so, we consider it proper not to direct 

the respondent or other authorities to refund the 

amounts recovered from the applicants till a fresh 

decision is taken on the same. We need hardly 

say that after a decision is taken and if that 

decision is in favour of all or any of the applicants, 

then the authorites are bound to refund the amounts 

to the concerned applicant with expedition. 	We 

have not doubt that they will do so. 	But, if 

that decision were to be against, the applicants and 

) 
if they are aggrieved then, they are, at liberty 

to approach this Tribunal with frsh applications 

on all such grounds as are availab1:to them. 

10. 	Sri Vasudeva Rao seeks °one month's 'tirie/ 

to issue fresh show cause notices tothe.a6plicants. 

Sri Basavaraju also seeks time iikeise for filing 

written objections or reply to the same from the 

date of receipt of such notices by the applicants. 
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We consider it proper to grant both the e requests. 

11. 	In the light of our above disbussion, we 

make the following orders and dhectior4:.. 

We quash the orders impugedin all 

these applications. 

We reserve liberty to the respondent or 

such other officer who is competent to 

decie the matter, to issue fresh show 

cause notices to the applcatkts on or 

bef ore 31-12-1988, setting out all such 

circumstances as are nece sary for them 

to state On the recoveries already made 

from the salaries paid to.hiin for the 

month of July,1988. We g ant one month's 

time to the applicants to file their 

written representations t such notices 

from the datE of their reeipt, with 

liberty to urge all such fgrounds as, 

are available to them4 The respondent 

is thereafter directed to comple,the., 

proceedings with expedition aM in any 

event within 2 months the eàfter. 

We direct the respondent o modulate 

the refunds, if any, that become due 

to the applicants, in.accordancewit. 

the aforesaId orders to be made thereafter. 



12. 	Applications are disposed of in the above 

terms. But, in the circumstances of the cases, we 

direct the parties to bear their own costs. 
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